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IN THE HIGH COURT OF BOMBAY AT GOA.

LD-VC-BA-80/2020

Derick Lobo …Applicant.

Vs

PI, Old Goa Police Station and anr. …Respondents.

Shri C. Padgaonkar,   Advocate for the Applicant. 
Shri V. Amonkar, Advocate for the intervenor. 

Coram:- DAMA SESHADRI NAIDU, J.

Date:15th December 2020.

P.C.

The learned counsel for the respective parties represent that there

is a likelihood of amicable settlement, if parties come to the negotiation

talk, though the complaint has a criminal element.

2. Post the matter on  17.12.2020

3. In the meanwhile, there shall be no arrest. 

DAMA SESHADRI NAIDU, J.
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